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2010 
High Court, Appellate Side, 

Calcutta 
 

N O T I F I C A T I O N 
 
No.4437–R(JS)                                                              Dated: The 13th May, 2010   

 
In continuation of this Court’s earlier notification bearing No.3193-R(JS) dated 

30.03.2010, it is notified for general information that the following Judicial Officers of 

the West Bengal Judicial Service belonging to the cadre of Civil Judge (Junior Division) 

will come under the zone of consideration for promotion to the cadre of Civil Judge 

(Senior Division). 

  
SL. 
NO. 

 

NAME OF THE OFFICER PRESENT POSTING 
 

1.  Md. Nurul Huda Molla 
 

Civil Judge (Jr. Div.), Addl. Court, Suri 
 

2.  Shri Debanjan Ghosh 
 

Metropolitan Magistrate, 8th Court, Calcutta. 
 

3.  Shri Mintu Mallick 
 

Judicial Magistrate, 1st Court, Alipore 
 

4.  Shri Sanjib Daruka 
 

Metropolitan Magistrate, 3rd Court, Calcutta 

5.  Shri Somnath Bhattacharya 
 

Metropolitan Magistrate, 4th Court, Calcutta. 
 

6.  Shri Amitava Mondal (S.C.) 
 

Metropolitan Magistrate, 16th Court, Calcutta. 
 

7.  Shri Madan Mohan Mishra 
 

Metropolitan Magistrate, 6th Court, Calcutta. 
 

8.  Shri Debabrata Kundu 
 

Metropolitan Magistrate, 9th Court, Calcutta. 
 

9.  Shri Rajesh Chakraborty 
 

Metropolitan Magistrate, 10th Court, Calcutta. 
 

10. Shri Rana Dam 
 

Municipal Magistrate, 4th Court, Calcutta 
 

11. Shri Guru Das Biswas 
 

Metropolitan Magistrate, 11th Court, Calcutta. 
 

12. Shri Apurba Kumar Ghosh 
 

Metropolitan Magistrate, 12th Court, Calcutta. 
 

13. Shri Dev Kumar Sukul 
 

Metropolitan Magistrate, 14th Court, Calcutta. 
 

14. Shri Sujit Kumar  Jha 
 

Metropolitan Magistrate, 13th Court, Calcutta. 
 

15. Shri Asis Kumar Mukherjee 
 

Metropolitan Magistrate, 15th Court, Calcutta. 
 

16. Shri Indiwar Tripathi 
 

Metropolitan Magistrate, 5th  Court, Calcutta. 
 

17. Shri Tapas Kumar Roy 
 

Metropolitan Magistrate, 17th Court, Calcutta. 
 

18. Shri Surajit Seal 
 

Municipal Magistrate, 2nd Court, Calcutta 
 

19. Shri Binay Kumar Pathak 
 

Registrar, Small Causes Court, Calcutta 
 

20. Smt. Papiya Das 
 

Municipal Magistrate, 3rd Court, Calcutta 
 

21. Shri Suresh Singh 
 

Registrar-cum-Metropolitan Magistrate, 7th 
Court, Calcutta. 
 

22. Shri Haradhan Mukhopadhyay 
 

Judicial Magistrate, 1st Court, Port Blair 
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23. Shri Subhendu Saha 
 

Civil Judge (Jr. Divn.), 1st Court, Alipore 
 

24. Shri Pijush Ghosh 
 

Judicial Magistrate, 2nd  Court, Port Blair 
 

25. Shri Ananda Kumar Tiwari 
 

Civil Judge (Jr.Divn.), Addl.Court-Cum-J.M., 
1st Court,Purulia. 
U.O.T as Civil Judge (Jr.Divn.) 4th Court, 
Alipore 

26. Smt. Kumkum Chattopadhyay 
 

Civil Judge (Jr.Divn.), 3rd Court, Burdwan 
 

27. Shri Madhumita Roy-III 
 

Civil Judge (Jr.Divn.), 1st Court, Malda 
U.O.T as Civil Judge (Jr.Divn.) 5th Court, 
Howrah 

28. Shri Tikendra Narayan Pradhan 
 

Judicial Magistrate1st Court, Malda 
 

29. Shri Biswajyoti Chatterjee 
 

Judicial Magistrate, 2nd Court, Alipurduar 
 

30. Shri Prasanta Mukhopadhyay 
 

Civil Judge (Junior Division), Alipurduar 
 

31. Shri Arjun Mukherjee 
 

Civil Judge (Junior Division),  2nd Court,  
Rampurhat 
 

32. Shri Ramendra Nath Makhal 
 

Judicial Magistrate, 1st Court, Siliguri 
U.O.T as Civil Judge (Jr.Divn.), Jalpaiguri. 
 

33. Shri Saugata Chakraborty 
 

Judicial Magistrate, 2nd Court,Katwa 
 

34. Shri Sanjay Ranjan Paul Judicial Magistrate, Khatra 
 

35. Shri Sisir Kumar Meyur 
 

Civil Judge (Junior Division), Addl. Court, 
Garbeta 
 

36. Shri Duri Venkat Srinivas 
 

Civil Judge (Junior Division)-cum- Judicial 
Magistrate, Mayabunder 
 

37. Shri Arundhati Chakrabarty 
 

Civil Judge (Junior Division.), 2nd Court, 
Durgapur 
 

38. Shri Prasun Ghosh 
 

Civil Judge (Junior Division)-cum- Judicial 
Magistrate, Kalimpong 
 

39. Shri Hiranmoy Sanyal 
 

Civil Judge (Junior Division)-cum- Judicial 
Magistrate, Toofunganj  
 

40. Shri Debasis Chowdhury 
 

Civil Judge (Junior Division), 3rd Court, 
Howrah 
 

41. Shri Anjan Kumar Sarkar (S.C.) 
 

Civil Judge (Junior Division), 2nd Court, 
Tamluk 
 

42. Shri Ratan Kumar Gupta 
 

Judicial Magistrate, Dubrajpur 
 

43. Shri Arun Kumar Nandy 
 

Civil Judge (Junior Division), 2nd Court, 
Baruipur 
 

44. Shri Bishnu Baran Mondal 
 

Judicial Magistrate,2nd Court, Malda 
U.O.T as Civil Judge (Junior Division)-cum- 
Judicial Magistrate, Mekhligunj, Cooch 
Behar. 
 

45. Shri Asim Kumar Debnath 
 

Civil Judge (Junior Division), 2nd Court, 
Chandannagar 
 

46. Shri Arun Rai 
 
 

Civil Judge (Junior Division), Amta. 
U.O.T as Civil Judge (Junior Division) 
Additional Court-cum- Judicial Magistrate, 
1st Court, Raigunj  
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47. Shri Sanjoy Kumar Sharma Civil Judge (Junior Division)-cum-Judicial 
Magistrate, Campbell Bay 
 

48. Shri Hemanta Sinha (S.C.) 
 

Judicial Magistrate, Dantan 

49. Smt. Rina Sawoo 
 

Civil Judge (Junior Division), Suri. 
U.O.T as J.M.,2nd Court, Jalpaiguri 
 

50. Shri Sadhan Mondal (S.C.) 
 

Civil Judge (Junior Division), Islampur 
 

51. Shri Rajesh Tamang 
 

Judicial Magistrate, 1st Court, Jalpaiguri 
 

52. Shri Tarun Kumar Mondal (S.C.) 
 

Judicial Magistrate, Raghunathpur. 
 

53. Shri Nirupam Kar 
 

Judicial Magistrate, 2nd Court, Cooch Behar 
 

54. Shri Manoj Kumar Prasad (S.C.) Civil Judge (Junior Division), 1st Court, 
Paschim Medinipur 
 

55. Shri Prakash Barman (S.C.) Civil Judge (Junior Division)-cum- Judicial 
Magistrate, Mathabhanga 
 

56. Shri Abhiram Barman (S.C.) 
 

Judicial Magistrate, 3rd Court, Cooch Behar 
 

57. Shri Biswanath Pramanik (S.C.) 
 

Judicial Magistrate, 6th Court, Sealdah 
 

58. Shri Sarad Kumar Chhetri 
 

Civil Judge (Junior Division), Kalna 
U.O.T as J.M.,3rd  Court, Alipurduar 
 

59. Kazi Abul Hasem 
 
 

Judicial Magistrate, 4th Court-cum-Railway-
Court, Sealdah 
 

60. Shri Sumit Adhikari 
 

Judicial Magistrate, 1st Court, Barrackpore 
 

61. Shri Gopal Kishore Sinha 
 

Judicial Magistrate, 3rd Court, Chandannagar 
 

62. Shri Ambarish Ghosh 
 
 

Civil Judge (Junior Division), 3rd Court, 
Sealdah 
 

63. Shri Bibekananda Sur 
 

Judicial Magistrate, 9th Court, Alipur 

64. Smt Bipasha Mondal (Das) 
 

Civil Judge (Junior Division), 2nd Court, 
Malda. 
U.O.T as Civil Judge (Jr.Divn.),1st Court, 
Krishnagar 
 

65. Shri Kamal Sarkar 
 

Civil Judge (Junior Division), 2nd Court, 
Alipore 
 

66. Shri Sudipta Bhattacharjee 
 

Judicial Magistrate, 6th Court-cum-Railway 
Court, Howrah 
 

67. Shri Anjan Kumar Sengupta 
 

Civil Judge (Junior Division), Raghunathpur 
 

68. Shri Bhaskar Majumder 
 

Judicial Magistrate, 4th Court, Burdwan 

69. Shri Santanu Ganguly Judicial Magistrate, Kandi 
U.O.T as J.M.,Buniadpur 
 

70. Shri Santanu Dutta 
 
 

Civil Judge (Junior Division), Tehatta 
U.O.T as J.M.,1st Court, Siliguri 
 

71. Shri Tapas Kumar Mitra 
 
 

Civil Judge (Junior Division), Nabadwip 
U.O.T as Civil Judge (J.D.),Raigunj 
 

72. Shri Rajkumar Naiya (S.C.) 
 

Civil Judge (Junior Division), 1st Court, Kandi 
U.O.T as J.M.,Raigunj 
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73. Abu Helal Manjurur Rahaman 
 

Civil Judge (Junior Division), 1st  Court, 
Jangipur 
U.O.T as J.M.,Bidhannagar 
 

74. Smt. Soma Chakrabarti 
 

Judicial Magistrate, 3rd Court, Purulia 
U.O.T as J.M.,Addl. Court, Arambagh 
 

75. Sri Ananta Kumar Bardhan 
 

Judicial Magistrate, 3rd Court, Katwa 
U.O.T as Civil Judge (J.D.),Suri 
 

76. Shri Rajesh Guha Ray 
 

Civil Judge (Junior Division) Siliguri 
 

77. Shri Krishna Murari Prasad Gupta 
 

Judicial Magistrate, Bidhannagar 
U.O.T as J.M.-cum-Rly Magisttrate,NJP. 
 

78. Shri Priyajit Chatterjee 
 

Civil Judge (Junior Division),1st Court, 
Uluberia 
U.O.T as Civil Judge (J.D.),Tehatta 
 

     
             Sd/- 
 

                   Registrar (Judicial Service) 
                             High Court, A.S., Calcutta 

 


